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SECTION OF THE COMPANTES ACT: I & BP Code 2016.

sdl-
V. NALLASENAPATHY
Member (Technical)

ORDER

CP No. 128L4&BP/NCLT/MB/MAH/20u

For the Professional appearing ftom the Petitioner's side has filed a memo

of withdrawal on this Company Petition with a liberty to file a fresh petition, this

Petition is hereby dismissed as withdrawn with liberty.

sd/-
B,S.V. PRAKASH KUMAR
Member (Judicial)
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